I | TEM NO 94 REG STRAR COURT. 1 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR SURAJI T DEY

Petition(s) for Special Leave to Appeal (O No(s) . 14040/ 2014

ua & ORS Petitioner(s)
VERSUS

RAM ASHREY TRI PATHI Respondent ( s)

Date : 08/01/2015 This petition was called on for hearing today.

For Petitioner(s)
M S. K. Sabharwal , Adv.
M. Shreekant N. Terdal, Adv.

For Respondent (s)
Ms. Asha CGopal an Nair, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

File not received.

Li st again on 12.2.2015.

(SURAJI T DEY)
Regi strar

Signature Not Verified

Digitally signed by
Hema Joshi
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